\ 2221 TEM NO. M\ 13 COURT NO. 3 SECTION 11
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).4653/2008

(From the judgenent and order dated 25/06/2008 in WPCRL No. 802/2008 of
The H GH COURT OF DELHI AT N. DELHI)

RANVI R SI NGH RATHI Petitioner(s)
VERSUS
COWR. OF DELHI POLI CE & ANR Respondent ( s)

Date: 27/06/2008 This Petition was called on for MENTI ONl NG t oday.

CORAM :
HON BLE MR JUSTI CE ALTAVAS KABI R
HON BLE MR JUSTICE G S. S| NGHVI
( VACATI ON BENCH)

For Petitioner(s)
Petitioner-1n-Person.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Li st on Monday i.e. 30th June, 2008.

(Sheet al Dhi ngra) (Om Prakash)
Court Master Court Master



